
 -  Papers  Laid

 Rules,  1980  (Hindi  ang  English
 versions)  published  in  Notification

 No.  G.  S.  R.  621  in  Gazette  of

 India  dated  the  7th  June,  1980

 under  sub-section  (8)  of  sec-

 tion  16  of  the  Levy  Sugar  Price

 Equalisation  Fund  Act,  1976.

 [Placed  in  Library.  See  No.

 LT~1161/80]

 (2)  A  copy  of  the  Review*  (Hindi
 and  English  versions)  by  the  Gov-

 ernment  on  the  working  of  the

 National  Cooperative  Develop-
 ment  Corporation,  New  Delhi,  for

 the  year  1978-79.  [Placed  in  Lib-

 rary.  See  No.  LT-1162/80]

 (3)  (i)  A  copy  of  the  Anuual  Report
 (Hindi  and  English  versions)  of

 the  Khadi  and  Village  Industries

 Commission,  Bombay,  for  the  vear

 1978-79,  under  sub-sectinon(3)  of

 section  24  of  the  Khadi  and  Vil-

 lage  Industries  Commission  Act,
 1956  along  with  Statistical  State-
 ment.

 (ii)  A  copy  of  the  Review  (Hindi
 and  English  versions)  by  the
 Government  on  the  working  of
 the  Khadi  and  Village  Industries

 Commission  Bombay,  for  the  year
 1978-79.

 (4)  A  statement  (Hindi  and  English
 versions)  showing  reasons  for  de-
 lay  in  laying  the  documents  men-
 tioned  at  (3)  above.

 [Placed  in  Library.  See  No,  LT-1163/
 80]

 STATEMENT  RE.  RESULTS  OF  MARKET
 LOANS  FLOATED  BY  CENTRAL  GOVERN-
 MENT  IN  JuLy,  1980  AND  ANNUAL
 REPORT  OF  GENRAL  INSURANCE  Cor-
 PORATION  OF  INDIA  AND  ITS  SUBSIDI.
 ARTES  FOR  PERIOD  ENDED  31-12-1978.

 THE  MINISTER  OF  FINANCE
 (SHRI  R.  VANKATARAMAN):  On
 behalf  of  Shri  Maganbhai  Barot,  ।

 beg to  lay  on  the  Table:
 -  -  -  ne

 *Annual.  Report  of  the  National  Cooperative  Development  Corporation,

 SRAVANA  6,  1902  (SAKA)  Committee  to  review  320
 the  performance  of  F.CI.  (St:)

 (1)  A  statement  (Hindi  ang  English
 versions)  indicationg  the  results

 of  market  loans  floated  by  ‘the
 Central  Government  in  July,  1980.

 [Placed  in  the  Library.  See  No.

 LT-1164/80]

 (2)  A  copy  of  the  Annual  Report

 (Hindi  and  English  versions)

 under  Rule  6  of  the  General

 Insurance  Business  (Nationali-
 sation)  Rules,  1973  on  the  work-

 ing  and  affairs  of  the  General
 Insurance  Corporation  of  India

 and  its  subsidiaries  for  the  year

 endeqg  31st  December,  1978.

 [Placed  in  Liorary.  See  No.  LT-

 1165/80]

 COMMITTEE  ON  PAPERS  LAID  ON

 THE  TABLE

 (i)  MINUTES

 DR.  RAJENDRA  KUMARI
 BAJPAI  (Sitapur)  :  I  beg  to  lay  on
 the  Table  Minutes  (Hindi  and  English
 versions)  of  the  sittings  of  the  Com-
 mittee  on  Papers  Laid  on  the  Table

 relating  to  their  First  Report.

 (ii)  *IrRst  REPORT

 DR.  RAJENDRA  KUMARI
 BAJPAI:  I  beg  to  present  the  First

 Report  (Hindi  ang  English  versions)
 of  the  Committee  on  Papers  laid  on
 the  Table.

 (Interruptions)

 Shri  Mani  Ram  Bagri  then  left  the
 House

 -

 12.25  hrs.

 STATEMENT  RE.  COMMITTEE
 APPOINTED  TO  REVIEW  THE  PER-
 FORMANCE  OF  THE  FOOD  COR-
 PORATION  OF  INDIA.

 THE  MINISTER  OF  STATE  IN  THE

 MINISTRY  OF  AGRICULTURE
 (SHRI  R.  v.  SWAMINATHAN):  Sir,
 Pursuant  to  the  statement  made  by
 the  then  Minister  of  State  in  the

 Ministry  of  Agriculture  and  Irrigation
 in)  Rajya  Sabha  on  the  28rd  May

 1979,  the  Government  appointed  a
 ——  ee

 for  the  year  1978-79  wag  laid  on  the  Table  on  11th  March,  1980,


